12773 .
Train at Diphu, Assam
(Adj. M. and C.A.)
| Shri Satya Narayan Sinha|]
About the time, you may fix il 1 con-
rultation with the House, cither to-
IMTeW. ...

Mr. Speaker: At 4 O'clock tuday.

Shri Salya Narayan Sinha: No, no.
1 think tomorrow will be better,

Mr. Speaker: Let Dr, Ram Subhag
Singh also come. (Interruption).

*hrl Satya Narayan Sinba: We are
vrepured to have a discussion.

Shri Priya Gupia: Those whe have
piven notices should be given a chance
i speak.

Shrl Satya Narayan Sinha: It does
nol maiter; if you like, Sir, you can
fix some time today, for the discussion.
([nterruption) .

Shri Harl Vishnu Kamath (Hosh-
angabad): The Railway Minister said,
tuday,

Mr. Speaker: All right; at 4 O'clock
we take it up.

Shri Priya Gupta: At least those
who have given notices, if not every-
body, should be given a chance to
speak on this,

Mr. Speaker: Order, order., Thal is
a different thing. I cannot promise
just now.

Shri Satya Narayan Sinha: Today,
at 4 O'clock?

Mr. Speaker: At 4 O'clock loduy.

Shri Priya Gupta: What about the
Calling Attention Notice about 3 fast-
ing Railwaymen at Pandu.... (In-
terruption).

Mr. Speaker: In this manner, 1 am
not prepared lo answer.

Shri P, K. Deo (Kalahandi): I had
given nolice of an Adjournment
Motion about the starvation deaths in
my constiluency. ...

Mr. Speaker: There is no vase ‘or
any Adjournment Motion. I have rot
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allowed that. Raja Sahab will kind
ly resume his seat,

Shri P, K. Deo: I request you to re-
consider it.

Mr, Speaker: Not in this manner.

ot ag femdt (Fix): &% o fada-
fusTe ey |

oW wE . w9 weTHz &l
a9 & JIIET T X W AR W7 I8
T FATH FL AT |

ft armat : (fegaTe) weas agE,
{0 A Y WY GA F AL 96 99
ATECE | WEEAETEHI R | AN
wai w | A e owmoqE
FT HATS G IOHT ATG . .

ovoy WENAW :  BH ATE § AR
oTT TIT qFA 2 |

st arnlt & woEy sAfT wiw
W

12,07 hrs,

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNEDR CusTOoMs AcT

The Deputy Minister in the Minis-
try of Finance (Shrli L. N. Mishra):
On behalf of Shri B. R. Bhagat, | beg
to lay on the Table a copy each of the
following notifications under section
159 of the Customs Act, 1962:—

(i) G.S.R. 488
Gazette of India
31st March, 1966,

published in
dated the

(i1) G.S.R. 527 published in
Gazette of India dated the
9th April, 1966.

[Placed in Library.
6129 66].
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